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CENTRAL ADMXNISTRATIV
o Prinoipal gench

0.A. 'NO. 1853

New pelhi, dated ghi

LON’ BLE MR. S-R: ADIGE, VIC

shri gopal Lal,

s/0 shri Bal paksh,
R/O c-413y sangam vihar,

(BY advocate:

1. union of India through
- the General Manager,

western

gombay .

Applicant seeks
Labourer in prefer ence

and for jnclusion

the Live casual Labourers Re

2. 1 have heard

Ps

Yogesh Sharma.

3. shri Ssharma states

! ’ '
representation dated 30.

followed by repr
A-7) has " not been

respondents.

\

s the 23rd September,

of his name as P

applicant's coun

esentation dated

disposed of 8as yet

E‘TRIBUNAL

of 1998
1998

E CHATIRMAN (A)

APPLICANT

shri vogesh Sharma)

versus

Rallway, churchgate,.

Z Thé pDivl. Railwav'Manager, |

RESPONDENTS

engagement as casual

to juniors and outsiders

er seniority in

gister.

sel Shri

that applioant’s
1.95 (Page 40 of the QA)

10.3.98 {Ann.

by




&

4. 1f so, this 0.A.

[

Q\ direction to. respondents to dispose of appllcant

is disposed of with a

] 2 omm/a»u Al male andd s Aw/'w N
aforesaid representatlonL within three months from

intimation to applicant.

/GK/

A

(5.R. Adige
Vice Chalrman (A)

the date of receipt of a copy- of this order under

N

No costs.

/




